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Offers for Foreign Inve tment 

2273. SHRI HARIHAR SOREN: 
Will the Mini ter of FINANCE be pleased 
to state: 

(a) whether some foreign c('untrie s 
includin~ Germany have been given offer 
to make investment in India; 

(b) if so, response made by different 
countries to accept offer to make inve tment 
in the country : and 

(c) the details of the programme of 
Government in this regard? 
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280.9() 3 19.9 J 364.11 

322.66 324.56 383.33 

THE MINISTER 0 FINANCE 
(SHRI PRANAB MUKHERJEE): (a) to 
(c) Ordinarily inves tments in the country 
are made by foreign companies and commer-
cIal organisations and not by Government . 
tlovernment of )ndia's policy permit 
foreign investment in the industries a 
contained in the Industrial Licensing Policy , 
1973, and in export-oriented ventures 
is given in the attached statement 
Foreign parties have shown substantial iOlere t 

in collaborations and 
ventures in India as 
the attached statement 

investments in joint 
will be e vi dent from 

providing country-
wisu data f01 the la st five years 
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Statement 

Countray· Wise Break·up of F ..> reign cJllaboration Approvals issued during the period 
1979 to 1983 

SI. Name of the 1979 1980 1981 1982 1983 
No . country Tot , Fin ' Tot Fin . Tot . Fin . Tot. Fin. Tot. Fin. 

2 3 4 5 6 7 8 9 10 11 12 

1. Australia ") 2 2 3 4 1 

") Austria 2 5 8 2 8 3 

3. Bahrain 1 1 

4 Belgium 3 2 1 4 1 8 2 

5. Bermuda 1 

6. Brazil 3 

7 Bulgaria 4 2 1 

8. Cayman Island I 

9. Canada 2 2 1 1 6 2 

10. Czecho lovakia ., 4 5 2 

11. Denmark 3 6 1 1 4 t 3 2 

12. Federal 5 ~ 5 100 10 74 14 116 19 129 22 
Republic of 
Germany 

13. 'inland j 5 1 2 4 1 1 

14. f rance 17 24 5 23 3 28 6 40 4 

15. German Demo- 6 4 4 2 10 
cratic Republic 

16. Greece 1 1 

17 . Hong-kong 2 2 1 3 1 

18. Hungary 1 2 3 3 
.., ... 

19. Ireland 2 1 2 1 1 

20. Italy 16 3 25 3 18 1 37 5 30 2 

21. Japan 12 34 5 27 4 51 5 58 7 

22. Korea (South) 2 1 2 
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1 2 3 4 5 6 7 8 9 10 11 12 
- -- - ... -.-

23. Kuwait 2 2 

24. ebanon 1 

25 . Luxemburg 1 

26. Malaysia 1 

27. Mexico 1 1 

28. Netherlands 6 8 9 2 14 13 2 

29 . New Zealand 

30. Norway 3 2 .3 

31 . Poland 2 4 4 

32. Portugal 1 1 

33. Romania 2 2 

34, Singapore 3 2 

.~5 . Spain 1 2 1 1 1 1 2 

36. Sweden 5 2 10 4 11 15 <4 15 1 

37. Switzerland 14 2 38 3 26 4 41 8 47 9 

3~ Taiwan 2 2 

39. oited Arab 2 2 
Emirates 

40 . United 63 9 110 17 79 9 106 16 119 22 
Kingdom 

41 . United States 48 9 125 19 85 15 70 24 135 n 
America 

42. nion of 2 6 2 2 4 
% Soviet Socialist 
Republics 

43. Yugoslavia 3 1 2 1 

44. Non-re ident 1 ] 1 11 20 16 
Indian .,.. _--- -----_._--- -- ---
TOTAL : 267 n 526 73 389 57 590 113 673 12 

-- - --
Note: Tot. Total of approvals for foreign collaboration . 

Fin. Approvals for fin~nciat participation out of the tot 1 of approvals 




